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Delivery of Telegrams

':%l. Chaudhri Muhammed Shaf-
fee : Will the Minister of Communica-
tions be pleased to state:

(a) the number of complaints re-
ceived about the delays in delivery of tele-
grams and letters in the country since the
st May 1955;

(b) the nature of these complaints gene-
mlly;

(c) the action taken in the matter?

The Dt::lty Minister of Communi-
eations (S Raj Bahadur) : (a) (1)
Telegrams—s5,637.

(2) Letters 14,421.

+  (b) Presumably the Member is refer-
Jxing to the general causes of such com-
+plaints. These may be due inte- alia either
“to negligence on the part of P & T staff or
interruptions in postal and telegraph com-
munications due to natural causes, or
‘abnormal rush of the traffic, or failure of
. the public to note complete addresses.

(c) Where the staff is found to be at
fault, suitable disciplinary action is taken
against them. Prompt action is taken to
-restorc communications when interrupted.
. Publicity methods are also ad to
:educate the public in addressing their arti-
cles correctly.

Air Travel

*2043. Shri M. R. Krishna : Will the
Minister of Communications be pleased
to state:

(a) the date from which the cheap air
travel system will be introduced in the
country ;

(b) whether this cheap air travel sys-
tem will apply for both internal and exter-
services;
(c) the proposed es for the in-
ternal air services ; an

. (d) whether the cheap air travel facili-
ties will be available only to those areas

arc connected with the air routes
o;l \;hcther more new routes will be open-

cations (
18 00 proposal at present to introduce
fares for air travel in the country.

(b) to (d). Do not arise.

Complaints About Railways

*a045. Shri K. P. T thi : Wil
'::tepdinistcr of Rnllm:il; pleased to

(a) whether it is a fact that the De-

puty Minister of Railways visited Assam
rcently;

The Deputy Minister of Communi-
Shri Raj

22 SEPTEMBER 1855

Bahadur) : (a). There
cheaper
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(b) whether he received oum[hmn
about the functioning of the ways
there; ;

(c) if wo, the main i recei-
v ;)mdw complaints he

(d) the steps, if , i
3-? eps, if any, taken in the

The Deputy Minister of Railwa
;.:l'l'nnmrt (Shrldhm):(g

vd‘(bJ Certain representations were recei-

(c) and (d). A statement is placed on
the Table of the Lok Sabha [S#s Appendix
X, annexure No. 49].

Recruitment in Rallways

*2047. Shri Ganpati Ram : Wil
the Minister of Railways be pleased to
state:

(a) whether it is a fact that the order
regarding the communal reservation are
not being followed in the Railways;

(b) whether it is also a fact that the
candidates selected by the Commissions
ufi not appointed as per communal roster;
an

(c) if so, the reasons therefor ?

The Parliamentary Secretary to
the Minister of Railways and Trans-
E:n (Shri Shahnawaz Khan ) 1 (

o0, Sir. Orders regarding comm
reservations are being followed on the
Railways to the maximum extent possible
consistent with  availability of suitable
candidates.

(hg and (c). Candidates selected by
the ission are appointed strictly ac~
cording to the roster for recruitment main-
mined by the Railways.

Railway Trains

port (Shri Shah nawaz Kham) : A
statement is laid on the Table of the House.
{Se¢ Appendix X, annexure No. so).





